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FOR THE ATTENTION OF THE STAKEHOLDERS OF NAHAR TRADING CO PRIVATE LIMITED
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Notice is hereby given that Nahar Trading Co Private Limited has commenced Voluntary
Liquidation on 10 August2020.

The stakeholders of Nahar Trading Co Private Limited are hereby called upon to submit a
proof of their claims, on or before 9 September 2020, to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only, All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

submission of false or misleading proofs of claims shall attract penalties.
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NAHAR TRADING CO PRIVATE LIMITED

REGISTRAR OF COMPANIES, CUTTACK
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GIRIDHARI LAL SHARMA,
A/1, P.C. PLAZA, BOMIKHAL,
BHUBANESWAR - 751006, ORISSA
Email : sharma_gl@yahoo.com
Mobile No: 9437005999
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idhari LalSharma


